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Joint Committee Report

Hon'b1e National Green Tribunal (CZ) vide its order dated 16.2.2024 in O.A.

188 of 2023 (Brajesh Kumar Bharadwaj V/s State of Madhya Pradesh & Ors)

directed under Para2 & 3 as stated below:

Para2 The matter was taken up by this Trlbunal on 0 7.12.2023 and the

respondents were directed to submlt the reply but no reply has been

filed till date. Since, the matter is technical fit nature, thus it is

deslrable that an expert report should be called on the polnt by the

Expert Committee consisting with thefollOwlngpersons —

1. One representativefrom theMoEF&CC,Bhopal

li. One representativefrom theCPCB, Bhopal

lii. One representativefrom thedistrict- Narmadapuram, M.P. and

lV. One representativefrom theState Pollution Control Board

v. One representative nomfnating by theSEIAA, M.P.

Para 3. The Committee is directed to visit the place and submit thefactual and

action taken report within three weeks. The State PCB lVlll be the

nodal agencyfor coordination and loglstlC support.

Copy oftheNGT order dt. 16.2.2024 is enclosed as Annexure-I.

In compliance of the Hon'ble NGT order dated 16.2.2024,a committee was

constituted comprising of following officers of the respective departments and

site visit to the Air Strip, Pachmarhi, District Narmadapuram was undertaken on

29th March 2024.

1. Sh Raghavendra Shrivastav, Member ofMPSEAC, Bhopal

2. Dr H V C Chary Guntupalli, Scientist-E/Addl. Director, Regional Office,

MoEF & CC,Bhopal

3. Sh Sunil Kumar Meena, Sci-E, CPCB, RD, Bhopal
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Para 3.  The Committee is directed to visit the place and submit the factual and 

action taken report within three weeks. The State PCB will be the 

nodal agency for coordination and logistic support. 

Copy of the NGT order dt. 16.2.2024 is enclosed as Annexure-I. 

In compliance of the Hon’ble NGT order dated 16.2.2024, a committee was 

constituted comprising of following officers of the respective departments and 

site visit to the Air Strip, Pachmarhi, District Narmadapuram was undertaken on 

29th March 2024.   

1. Sh Raghavendra Shrivastav, Member of MPSEAC, Bhopal 

2. Dr H V C Chary Guntupalli, Scientist-E/Addl. Director, Regional Office, 

MoEF & CC, Bhopal  

3. Sh Sunil Kumar Meena, Sci-E, CPCB, RD, Bhopal  



4. Ms. Pooja Nagle, Deputy Director, Satpura Tiger Reserve,

Narmadapuram

5. Sh Abhay Saraf, Regional Officer, MPPCB, Mandideep

During the field visit on 29.03.2024 along with the applicant Shri Brajesh

Kumar Bharadwaj, following officials were also present:

1. Shri Sanjay Raykwar, Executive Engineer, PWD Narmadapuram

2. Shri Ashish Khobragade, Assistant Deputy Director, Satpura Tiger Reserve,

Pachmarhi, Narmadapuram.

3. Shri Satish Chitwar, SDO, PWD Pachmarhi, Narmadapuram

4. Shri Kailash Gurde Assistant Engineer, PWD Pachmarhi, Narmadapuram

5. Shri Aditya Lange, Assistant Engineer (C), Regional Office, MPPCB,

Mandideep, District - Raisen

6. Shri Umesh Maru, Range officer West, Satpura Tiger Reserve, Pachmarhi,

Narmadapuram.

7. Shri Ritesh Pandole, Revenue Inspector, Najul Pachmarhi, Narmadapuram

1.O Issue raised in the petition:

Under theRegional Connectivity Scheme (RCS) UDAN5.0scheme ofMinistry

of Civil Aviation GOI, with an aim to promote commercial air lines to operate

in regional areas where air connectivity is not available by introducing

enhanced aviation infrastructure& air connectivity, the expansion of Air strip

located at Pachmarhi is selected for expanding upto 1800m. The site is owned

by Madhya Pradesh State Govt., located within 200 m from the nearest

Protected area boundary of the Satpura Tiger Reserve falling in the Eco-

Sensitive Zone (ESZ) i.e. Pachmarhi Hills in Narmadapuram District of Madhya

Pradesh and inside UNESCO Biosphere Reserve of Pachmarhi.

The expansion is being carried out without any statutory permission viz.

Environment Clearance, Wildlife Clearance, approval of National Tiger
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Under the Regional Connectivity Scheme (RCS) UDAN 5.0 scheme of Ministry 

of Civil Aviation GOI, with an aim to promote commercial air lines to operate 

in regional areas where air connectivity is not available by introducing 

enhanced aviation infrastructure & air connectivity, the expansion of Air strip 

located at Pachmarhi is selected for expanding upto 1800m. The site is owned 

by Madhya Pradesh State Govt., located within 200 m from the nearest 
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Conservation Authority and is against the provisions of the notified Eco-

Sensitive Zone (ESZ) notification.

2.0 Observations:

The committee along with the applicant and other officials visited the site on

29th March 2024 to record the factual status of the site& report the work

progress. Copy of thePanchnama is enclosed as Annexure-II. Under the

Regional Connectivity Scheme (RCS) UDAN4.2, Pachmarhi-Indore-Pachmarhi

was identified and route has been awarded toM/s Big Charter Private Limited

with 19-seater aircraft. Copy ofletter dated 9.6.2023 is enclosed as Annexure-

III. The work witha contract value of Rs. 919.38 Lakhs was awarded to Mls

Sarthi Construction & Infra Pvt Ltd., Gwalior vide letter dated 27.5.2022. The

contractor has started earth work forlevelling the airstrip in about 800m. It was

noted that the work stopped since December 2022 in light of the pending

revised estimate& other necessary approvals. The revised estimate also has

been sent by EE PWD Division No. 1, Narmadapuram vide letter dated

01.09.2023 to S.E PWD Circle Narmadapuram fora contract value of Rs. 61.17

Crores for construction of Air strip including apron, isolation way, internal

roads, approach road, boundary wall, I- type quarters (2 Nos.), entrance & exist

gates, small toilet, drainage, culvert and electrification work. As submitted by

PWD, Narmadapuram 0m to1400m airstrip is to be restored and from 1400-

2000a it is to be expanded. Copy of theletter dated 5.4.2024 of PWD,

Narmadapuram is enclosed as Annexure-IV.

Following arethe few major observations of the committee recorded on the day

of visit:

i. The geo-location of the Air strip, Pachmarhi is 22.459626 N, 78.402282

E. Field photographs taken during visit are enclosed as Annexure-V.

ii. No construction related activities were on-going at site but the remnants
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of the past ground preparation work were seen during the site visit. As

submitted by Sh Sanjay Raykwar, Executive Engineer, PWD

Narmadapuram, theexpansion work was stopped since December 2022

as appointment of the expert advisor & revised estimation was still

pending. Copy ofthePWD department reply is enclosed at Annexure-IV.

iii. A large patch of the airstrip was dug off on the right side to excavate the

soil and used in leveling to create appropriate slope. The approx. length

& average width of the air strip as measured was 1300m & 82m

respectively. The measurement of the excavated area and quantification

of the soil was carried out by the Satpura Tiger Reserve staff and it was

submitted that the excavation was done ina length of 500m with average

width of 24.84m& average depth of 4.10m. The total excavated volume

is 50922 m3. The copy of the same is enclosed as Annexure-VI.

However, as submitted by, PWD the quantity of dugged out soil is

approximately 57328.54 m3 andarea of digging is about 31680.00 m2.

Details given under Annexure-IV. As PWD department is the executing

agency forthis expansion work, its measured excavated soil quantity i.e.

57328.54m3 hasbeen considered.

As submitted, the nearest pillar (Munnara i.e. M31 GPS location:

22°27'18.07" N, 78°23'49.07"E) of the CORE ZONE ofSatpura Tiger

Reserve is only 162m away from theairstrip/excavated area. The map &

Munnara's GPS details are enclosed as Annexure-VII.

iv. The details of the height of the airstrip from sealevel was measured from

all the4 corners and is presented in the table below:

Corner point Height from

thesealevel

A 1089 m

B 1090 m

C 1072 m

D 1078 m

GPS Location

22°27'22.07"N 78°23'52.18"E

22°27'20.46"N 78°23'53.86"E

22°27'48.95"N 78°24'25.14"E

22°27'50.89"N 78°24'22.86"E
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Corner point Height from 

the sea level 

GPS Location 

A 1089 m 22°27′22.07"N 78°23'52.18"E 

B 1090 m 22°27'20.46"N 78°23'53.86"E 

C 1072 m 22°27'48.95"N 78°24'25.14"E 

D 1078 m 22°27'50.89"N 78°24′22.86"E 



Below tabulated are the details of the structures made near the airstrip:

S.NO. Name oftheLength * Width GPS location

Structure (in meter)

1. Building 25.30 m x 22°27'45.88"N 78°24'13.58"E

12.20m

2. Staff 16.90mx 3.95m 22°27'39.09"N 78°24'08.88"E

Quarter

3. Temporary 14.45mx 4.00m 22°27'38.71"N 78°24'09.04"E

Tin Shed

4. Public Toilet 11.70mx 7.95m 22°27'51.89"N 78°24'25.89"E

5. Staff 5.25m x 2.90m 22°27'38.77"N 78°24'08.55"E

Bathroom

v. The aerial distance of airstrip from natural features are as given below:

Natural Structure Direction in Aerial Distance Height from

which it is from airstrip to mean sea level

situated from Natural (msl)

Airstrip Structure

Dhoopgarh West 2468 m

Pachmarhi Hill North-East 455.94 m

1352 m

vi. During the field visit, it was observed that trees were cutdown near the

airstrip area. Later, the counting of the cut down trees was carried out on

2.4.2024 by the forest department. Total 333 trees were cutdown (species

of trees are Amaltas, Saal, Aamla, Sumer, Sindoor, Jamun, Achar, Dudhi,

Harra, Beeja and lendiya etc). The classification of the measured diameter

was done in8 categories. The details are as tabulated below:

S.NO. Diameter category No. of trees lies

(cm) inthecategory

1. 21-30 30

2. 31-45 78

3. 45-60 102

4. 61-90 94

5. 91-120 24

6. 121-150 4

7. 151-180 1

8. 180 & above

Copy ofthedetails of cut down trees and Panchnama areenclosed as
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Annexure-VIII.

vii. The Pachmarhi revenue land record states that the land under airstrip

was recorded under Sheet No. 32 plot no. 03 Rakba 351063 SQFT,

Sheet No. 33 Plot No. 02 Rakba 142845 SQFT, Sheet No. 36 plot no. 03

Rakba 191645 SQFT, Plot No. 04 Rakba 106239 SQFT is in the name

of Public Works Department. Land Allotment& transfer records are

enclosed with Khasra no.at Annexure-IX.

3.0Status of the statutory permissions

3.1Violation under Eco Sensitive Zone (ESZ)

Ministry of Environment, Forest& Climate Change has notified Satpura Tiger

Reserve, located at Narmadapuram (Madhya Pradesh) vide notification S.O. 2538

(E)on dated9
th

August 2017. The Satpura Tiger Reserve is spread over an area of

2133.30 square kilometres of which 1339.26 square kilometres is Core Critical Tiger

Habitat and 794.04 square

kilometres is the buffer

area. The total areas of

Satpura National Park are

524.37 square kilometre

which along with

Pachmarhi Sanctuary

491.62 square kilometre

and Bori Sanctuary of

485.72 square kilometre in

the State of Madhya

Pradesh constitute a total

area of 1501.71 square

kilometre. This reserve is part of the largest Tiger Habitat in the world which

includes Chhindwara, Narmadapuram, Betul, Harda, Khandwa and Melghat

extending over 10,000 square kilometer. This landscape is most vital for survival of

tiger and this area has historically been renowned forTiger, Gaur and Sambhar. At

least 14 endangered species of mammals, birds and reptiles inhabit these forests. The
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flying squirrel, Indian giant squirrel and Leaf nosed bats must be regarded among

themost sensitive to habitat changes.

The Eco-sensitive Zone is spread over an area of 1079.43 square kilometres which

includes 794.04 square kilometre buffer area of Satpura Tiger Reserve and forest

areas of other adjoining divisions (Within two km. periphery) of 285.39 square

kilometres. The Pachmarhi is identified inside the buffer area of the Protected Area.

Under thepoint no.4 “List of activities prohibited or to be regulated within the Eco-

sensitive Zone” ofthenotification, prohibited & regulated activities are described.

P Under Prohibited activities S.No. 13 “Construction activities” (ollowing is stated

(a) No new commercial construction of any kind shall be permitted within one

kilometerfrom theboundary of theProtected Area or upto extent of the ESZ

whichever is nearer.

As the expansion work oftheairstrip is already awarded and work oflevelling

started in 800m strip by the contractor & further work was stopped since

December 2022 awaiting the appointment of the expert advisor & revised

estimate. This revised estimate includes apron, isolation way, internal roads,

approach road, boundary wall, I- type quarters (2 Nos.), entrance & exist gates,

small toilet, drainage, culvert and electrification work.

Further, the nearest pillar (Munnar i.e. M31 GPS location: 22°27'18.07" N,

78°23’49.07"E) of the CORE ZONE is only 162m away from the

airstrip/excavated area.

Such activities are prohibited under theESZ notification.

4 UnderProhibited activities S.No. 16 “Felling of Trees” following is stated via

(a) There shall be no felling of trees on theforest or Government or revenue orprivate lands

withoutpriorpermission of thecompetent authority in the State Government.

(b) The felling of trees shall be regulated in accordance with theprovisions of the concerned

Central or State Act and the rules made thereunder.

As per the survey report of the forest department (as Annexure-VIII) dated

2.4.2024, total 333 trees were cutdown inthearea of airstrip expansion project.
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flying squirrel, Indian giant squirrel and Leaf nosed bats must be regarded among 

the most sensitive to habitat changes.  

The Eco-sensitive Zone is spread over an area of 1079.43 square kilometres which 

includes 794.04 square kilometre buffer area of Satpura Tiger Reserve and forest 

areas of other adjoining divisions (Within two km. periphery) of 285.39 square 

kilometres. The Pachmarhi is identified inside the buffer area of the Protected Area.  

 

Under the point no. 4 “List of activities prohibited or to be regulated within the Eco-

sensitive Zone” of the notification, prohibited & regulated activities are described.  

 

➢ Under Prohibited activities S.No. 13 “Construction activities” following is stated 

viz. 

(a) No new commercial construction of any kind shall be permitted within one 

kilometer from the boundary of the Protected Area or upto extent of the ESZ 

whichever is nearer. 

As the expansion work of the airstrip is already awarded and work of levelling 

started in 800m strip by the contractor & further work was stopped since 

December 2022 awaiting the appointment of the expert advisor & revised 

estimate. This revised estimate includes apron, isolation way, internal roads, 

approach road, boundary wall, I- type quarters (2 Nos.), entrance & exist gates, 

small toilet, drainage, culvert and electrification work. 

Further, the nearest pillar (Munnar i.e. M31 GPS location: 22°27′18.07" N, 

78°23'49.07"E) of the CORE ZONE is only 162m away from the 

airstrip/excavated area. 

Such activities are prohibited under the ESZ notification.  

 

➢ Under Prohibited activities S.No. 16 “Felling of Trees” following is stated viz. 

(a) There shall be no felling of trees on the forest or Government or revenue or private lands 

without prior permission of the competent authority in the State Government. 

(b) The felling of trees shall be regulated in accordance with the provisions of the concerned 

Central or State Act and the rules made thereunder. 
 

As per the survey report of the forest department (as Annexure-VIII) dated 

2.4.2024, total 333 trees were cut down in the area of airstrip expansion project. 



NO permission was sought from the PWD department from Competent

Authority forcutting the trees.

Under Prohibited activities S.to. 23 “Under taking other activities related to

tourism like over flving the ESZ area bv hot air balloons helicopter, drones,

Microlites, etc.” (ollowing isstated via “Regulated under applicable law”

Under the Regional Connectivity Scheme (RCS) UDAN 4.2, Pachmarhi-

Indore-Pachmarhi was identified and route has been awarded to M/s Big

Charter Private Limited with 19-seater aircraft. The work witha contract value

of Rs. 919.38 Lakhs was awarded toMls Sarthi Construction & Infra Pvt Ltd,

Gwalior vide letter dated 27.5.2022. The contractor has started earth work for

levelling the airstrip in about 800m. The work stopped since December 2022

in light of the pending revised estimate & other necessary approvals. The

revised estimate also has been sent by EE PWD Division No. 1,

Narmadapuram vide letter dated 01.09.2023 to S.E PWD Circle

Narmadapuram and is having a contract value of Rs. 61.17 Crores for

construction of Air strip including apron, isolation way, internal roads,

approach road, boundary wall, I- type quarters (2 Nos.), entrance & exist

gates, small toilet, drainage, culvert and electrification work. As submitted by

PWD, Narmadapuram 0m tol400m airstrip is to be restored and from 1400-

2000m it is to be expanded.

Further, it was noted that the activities involving landing & taking off are not

clearly stated under the prohibited activities. However, the committee noted

that such activities (i..e, wherea 19-seater aircraft would flybetween theroute

of Indore-Pachmarhi-Indore and will generate heavy noise pollution during its

landing & taking off inside the Satpura Tiger reserve) and the airstrip being

located very near to protected area and inside the ESZ boundary, needs to be

discouraged.

As per the notification, the monitoring committee shall monitor the

compliance of “The activities that are covered intheSchedule to the notification of

the Government of India in the erstwhile Ministry of Environment and Forests

number S.O. 1533 (E), dated the 14ih September, 2006, and are falling in the Eco-

sensitive Zone, except for the prohibited activities, shall be scrutinized by the

Monitoring Committee based on theactual site-specific conditions and referred to the
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NO permission was sought from the PWD department from Competent 

Authority for cutting the trees. 

➢ Under Prohibited activities S.No. 23 “Under taking other activities related to 

tourism like over flying the ESZ area by hot air balloon, helicopter, drones, 

Microlites, etc.” following is stated viz. “Regulated under applicable law” 

 

Under the Regional Connectivity Scheme (RCS) UDAN 4.2, Pachmarhi-

Indore-Pachmarhi was identified and route has been awarded to M/s Big 

Charter Private Limited with 19-seater aircraft. The work with a contract value 

of Rs. 919.38 Lakhs was awarded to M/s Sarthi Construction & Infra Pvt Ltd, 

Gwalior vide letter dated 27.5.2022. The contractor has started earth work for 

levelling the airstrip in about 800m. The work stopped since December 2022 

in light of the pending revised estimate & other necessary approvals. The 

revised estimate also has been sent by EE PWD Division No. 1, 

Narmadapuram vide letter dated 01.09.2023 to S.E PWD Circle 

Narmadapuram and is having a contract value of Rs. 61.17 Crores for 

construction of Air strip including apron, isolation way, internal roads, 

approach road, boundary wall, I- type quarters (2 Nos.), entrance & exist 

gates, small toilet, drainage, culvert and electrification work. As submitted by 

PWD, Narmadapuram 0m to1400m airstrip is to be restored and from 1400-

2000m it is to be expanded. 

 

Further, it was noted that the activities involving landing & taking off are not 

clearly stated under the prohibited activities. However, the committee noted 

that such activities (i..e, where a 19-seater aircraft would fly between the route 

of Indore-Pachmarhi-Indore and will generate heavy noise pollution during its 

landing & taking off inside the Satpura Tiger reserve) and the airstrip being 

located very near to protected area and inside the ESZ boundary, needs to be 

discouraged.  

As per the notification, the monitoring committee shall monitor the 

compliance of “The activities that are covered in the Schedule to the notification of 

the Government of India in the erstwhile Ministry of Environment and Forests 

number S.O. 1533 (E), dated the 14th September, 2006, and are falling in the Eco-

sensitive Zone, except for the prohibited activities, shall be scrutinized by the 

Monitoring Committee based on the actual site-specific conditions and referred to the 



Central Government intheMinistry ofEnvironment, Forests and Climate Changefor

prior environmental clearances under theprovisions of the said notification ”.

NO such permission was obtained by the Project Proponent through monitoring

committee. Recently vide letter dated 11.9.2023, 19.12.2023& 20.12.2023 the PWD

department has applied to Chairman, Monitoring committee for the necessary

approval. Copy oftheletter is enclosed as Annexure-X.

3.2Violation under Environmental Clearance

As per the EIA notification S.O. 1533 (E) dated 14'
h
Sept 2006 under the

Schedule “list of projects or activities requiring prior environmental

clearance” under 7(a) Airports “All projects including airstrips which

areforcommercial use” falls under Category “A”, however exemption is

provided forAirstrips, which do notinvolve bunkering/refuelling facility and

Air Traffic Control.

As under the RCS scheme, route of Indore-Pachmarhi-Indore is awarded to

Mls Big Charters for 19-seater aircraft, which falls under the purview of

commercial use. The airstrip is only 162m away from thenearest pillar of the

protected Area. Also, the airstrip is being developed in the area which is

identified/notified as ESZ and biosphere. Therefore, the proposed airstrip

expansion activity needs to be considered for the prior environmental

clearance requirement.

The project proponent has NOT obtained any Environmental Clearance,

3.3 Violation under Wildlife Clearance:

As the Satpura Tiger Reserve is notified as Eco-Sensitive Zone and

Pachmarhi airstrip falls under the buffer area of the same, provisions of the

National Tiger Conservation Authority (NTCA) letter dated 28.11.2018 will

be applicable where infollowing is stated:

1. Project proposal involving area falling withina Tiger Reserve:

In respect ofprojectsfalling within a notified tiger reserve, be it

core or buffer, irrespective of area involved, the project

proposal needs wildlife clearance. Therefore, the project

proponent shall have to submit proposal to the Chief Wildlife

Warden of the concerned State and iffound sustainable, the

proposal shall be placed before the State Boardfor Wildlife

(SB WU. The proposal, ifagreed upon shall be forwardedfor
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Central Government in the Ministry of Environment, Forests and Climate Change for 

prior environmental clearances under the provisions of the said notification”. 

 

NO such permission was obtained by the Project Proponent through monitoring 

committee. Recently vide letter dated 11.9.2023, 19.12.2023 & 20.12.2023 the PWD 

department has applied to Chairman, Monitoring committee for the necessary 

approval. Copy of the letter is enclosed as Annexure-X.   

 
3.2 Violation under Environmental Clearance 

 
As per the EIA notification S.O. 1533 (E) dated 14th Sept 2006 under the 

Schedule “list of projects or activities requiring prior environmental 

clearance” under 7(a) Airports “All projects including airstrips which 

are for commercial use” falls under Category “A”, however exemption is 

provided for Airstrips, which do not involve bunkering/refuelling facility and 

Air Traffic Control.  

As under the RCS scheme, route of Indore-Pachmarhi-Indore is awarded to 

M/s Big Charters for 19-seater aircraft, which falls under the purview of 

commercial use. The airstrip is only 162m away from the nearest pillar of the 

protected Area. Also, the airstrip is being developed in the area which is 

identified/notified as ESZ and biosphere. Therefore, the proposed airstrip 

expansion activity needs to be considered for the prior environmental 

clearance requirement.  

 

The project proponent has NOT obtained any Environmental Clearance,  

 
3.3 Violation under Wildlife Clearance:  

 
As the Satpura Tiger Reserve is notified as Eco-Sensitive Zone and 

Pachmarhi airstrip falls under the buffer area of the same, provisions of the 

National Tiger Conservation Authority (NTCA) letter dated 28.11.2018 will 

be applicable where in following is stated:   

 

1. Project proposal involving area falling within a Tiger Reserve: 
 

In respect of projects falling within a notified tiger reserve, be it 

core or buffer, irrespective of area involved, the project 

proposal needs wildlife clearance. Therefore, the project 

proponent shall have to submit proposal to the Chief Wildlife 

Warden of the concerned State and if found sustainable, the 

proposal shall be placed before the State Board for Wildlife 

(SBWL). The proposal, if agreed upon shall be forwarded for 



consideration of the Standing Committee ISC) of the National

Boardfor Wildlife (NB WL). The Standing Committee ofNB WL

shall refer it to the National Tiger Conservation Authorityfor its

advice as per provisions of section 38 (0) (1) (b1 of the Wildlife

(Protectionj Act, 19 72. The NTCA shall after due scrutiny

advice the SC of NB WL for allowing or disallowing theproject.

There may be areas within the buffer where legal status of the

land can be other thanforest. Herein too, section 38 (0) (11 (b)

shall be invoked and the Chief Wildlife Warden can refer the

matter directly to the NTCA.

Copy oftheletter dated 28.11.2018 ofNTCA is enclosed as Annexure-XI.

The project proponent has NOT obtained approval of NTCA.

3.4Violation under Consent to Establish (CTE) &Consent to Operate

(CTO)

As per the industrial categorization notification dated 15.06.2017

& 10.12.2021 of Madhya Pradesh Pollution Control Board (MPPCB), under

S. No. 23 &S.No. 18 respectively of the Red Category list “Airports and

commercial air strips” are categorized. As the airstrip developed at

Pachmarhi under RCS scheme forflying 19-seater aircraft, this project falls

under the category of RED and project proponent requires to obtain CTE &

CTO from MPPCB. Copy of theindustrial categorization notification is

enclosed as Annexure-XII. However, the project proponent has NOT

obtained the Consent toEstablish & Consent toOperate

4.0 Action Taken Report

i. Satpura Tiger Reserve, Narmadapuram office has made multiple

communications with EE, PWD, Narmadapuram forproviding the details on

the permission obtained under the provisions of the ESZ notification and

others, however no reply provided by thePWD office.

ii. Recently vide letter dated 11.9.2023, 19.12.2023 & 20.12.2023 the PWD

department has applied to Chairman, Monitoring committee forthenecessary

approval (as per Annexure-X). Further, vide letter dated 2.1.2024 to Satpura

Tiger Reserve, has requested for required permission. Copy of letter is

enclosed as Annexure-XIII.

iii. Presently, since December 2022 theexpansion work was stopped in light of

awaited revised estimate& appointment of expert advisor agency.

iv.A letter has been issued by RO, MPPCB Mandideep vide dated 23.04.2024 to
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consideration of the Standing Committee (SC) of the National 

Board for Wildlife (NBWL). The Standing Committee of NBWL 

shall refer it to the National Tiger Conservation Authority for its 

advice as per provisions of section 38 (0) (1) (b) of the Wildlife 

(Protection) Act, 1972. The NTCA shall after due scrutiny 

advice the SC of NBWL for allowing or disallowing the project. 

There may be areas within the buffer where legal status of the 

land can be other than forest. Herein too, section 38 (0) (1) (b) 

shall be invoked and the Chief Wildlife Warden can refer the 

matter directly to the NTCA. 

 
Copy of the letter dated 28.11.2018 of NTCA is enclosed as Annexure-XI.  

The project proponent has NOT obtained approval of NTCA.  

 
3.4 Violation under Consent to Establish (CTE) &Consent to Operate 

(CTO) 
 

As per the industrial categorization notification dated 15.06.2017 

&10.12.2021 of Madhya Pradesh Pollution Control Board (MPPCB), under 

S. No. 23 &S.No. 18 respectively of the Red Category list “Airports and 

commercial air strips” are categorized. As the airstrip developed at 

Pachmarhi under RCS scheme for flying 19-seater aircraft, this project falls 

under the category of RED and project proponent requires to obtain CTE & 

CTO from MPPCB. Copy of the industrial categorization notification is 

enclosed as Annexure-XII. However, the project proponent has NOT 

obtained the Consent to Establish & Consent to Operate 

 

4.0 Action Taken Report 

i. Satpura Tiger Reserve, Narmadapuram office has made multiple 

communications with EE, PWD, Narmadapuram for providing the details on 

the permission obtained under the provisions of the ESZ notification and 

others, however no reply provided by the PWD office.  

ii. Recently vide letter dated 11.9.2023, 19.12.2023 & 20.12.2023 the PWD 

department has applied to Chairman, Monitoring committee for the necessary 

approval (as per Annexure-X). Further, vide letter dated 2.1.2024 to Satpura 

Tiger Reserve, has requested for required permission. Copy of letter is 

enclosed as Annexure-XIII. 

iii.   Presently, since December 2022 the expansion work was stopped in light of 

awaited revised estimate & appointment of expert advisor agency. 
iv. A letter has been issued by RO, MPPCB Mandideep vide dated 23.04.2024 to 



EE, PWD, Narmadapuram fornot obtaining statutory permissions before

starting any construction activities at Pachmarhi air strip and to submit their

explanation in this regard. Reply is not received till date. A letter was also

issued to Chief Conservator of Forest and Field Director, Satpura Tiger

Reserve Narmadapuram tosubmit action taken by the department. Copies of

letters are enclosed as Annexure-XIV. Office of Field Director, Satpura

Tiger Reserve, Narmadapuram (M.P) has issued letters to EE, PWD,

Narmadapuram and Sub Divisional officer (Revenue), Pipariya,

Narmadapuram to submit necessary permissions & explanation regarding

cutting of trees & their transportation, excavation of soil & construction of

building from the concerned authorities. Copies of letters are enclosed as

Annexure-XV.

5.0Recommendations

i. Project proponent shall not re-start the work of airstrip Pachmarhi as the

statutory permissions required under the provisions of ESZ, Wildlife

Clearance, Environmental clearance and industrial categorization etc. are not

obtained. However, the project proponent may explore alternative sites

outside the protected area for the proposed air strip meant forcommercial

operations.

ii. Panchmarhi is critical habitat area for tigers and endangered vulture

population. Hence, the project proponent is directed to undertake detailed

studies on the impact of flight operations in the ESZ Area on theterrestrial

wildlife and Avian Fauna ofthearea before the execution of the project.

iii. The airstrip being located inside the buffer zone of theprotected area, Project

proponent shall obtain needful clearance from National Board forWildlife

clearance (NBWL) in consultation with National Tiger Conservation

Authority and local Forest Department.

iv. The said expansion of air strip falls under the violation category of EIA

Notification, 2016 taking into consideration the land development work

undertaken so far. It may be noted that an Standard Operating Procedure

(SOP) notified by MOEFCC inJuly, 2021 laid out the policy for

identification and handling of violation cases. However, the July, 2021

notification was stayed by Hon'b1e Supreme Court. In the absence of an

appropriate guidelines, the environment compensation for
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EE, PWD, Narmadapuram for not obtaining statutory permissions before 

starting any construction activities at Pachmarhi air strip and to submit their 

explanation in this regard.  Reply is not received till date. A letter was   also 

issued to Chief Conservator of Forest and Field Director, Satpura Tiger 

Reserve Narmadapuram to submit action taken by the department. Copies of 

letters are enclosed as Annexure-XIV. Office of Field Director, Satpura 

Tiger Reserve, Narmadapuram (M.P) has issued letters to EE, PWD, 

Narmadapuram and Sub Divisional officer (Revenue), Pipariya, 

Narmadapuram to submit necessary permissions & explanation regarding 

cutting of trees & their transportation, excavation of soil & construction of 

building from the concerned authorities.  Copies of letters are enclosed as 

Annexure-XV. 

 

5.0 Recommendations 

i.   Project proponent shall not re-start the work of airstrip Pachmarhi as the 

statutory permissions required under the provisions of ESZ, Wildlife 

Clearance, Environmental clearance and industrial categorization etc. are not 

obtained.  However, the project proponent may explore alternative sites 

outside the protected area for the proposed air strip meant for commercial 

operations.  

ii.   Panchmarhi is critical habitat area for tigers and endangered vulture 

population. Hence, the project proponent is directed to undertake detailed 

studies on the impact of flight operations in the ESZ Area on the terrestrial 

wildlife and Avian Fauna of the area before the execution of the project.  

iii.  The airstrip being located inside the buffer zone of the protected area, Project 

proponent shall obtain needful clearance from National Board for Wildlife 

clearance (NBWL) in consultation with National Tiger Conservation 

Authority and local Forest Department.   

iv. The said expansion of air strip falls under the violation category of EIA 

Notification, 2016 taking into consideration the land development work 

undertaken so far. It may be noted that an Standard Operating Procedure 

(SOP) notified by MOEFCC in July, 2021 laid out the policy for 

identification and handling of violation cases. However, the July, 2021 

notification was stayed by Hon’ble Supreme Court. In the absence of an 

appropriate guidelines, the environment compensation for 



loss/damage/degradation to the environment (due to the airstrip expansion

activity) shall be retrieved from the project proponent based ona separate

environmental damage assessment study to be undertaken through an

institute of repute like IITs, NITs, NEERI, etc. The costs towards the

execution of the study and the implementation of the

recommendations/outcomes of the study shall be paid by the project

proponent (i.e., PWD) totheMPPCB under polluter pays principle. Six-

monthly progress of the study and its implementation shall be reviewed bya

joint committee comprising of officers from MOEFCC, RO Bhopal, CPCB,

RD Bhopal, MP State Forest Department, Panchmarhi and MPPCB.

(Raghavendra

Slzrfvaatav)

Member MP—SEAC

Deputy Director

Satpura Tiger

Reserve,

Narmadapuram

{DrH V C Ch££ (Sunil Kumar MeenaJ

JUZltU £1))1 Scientist-E

Scientist- cPCB, Bhopal

E/Addl.Director

RO—MoEFCC, Bhopal

(Abhay Saraf)

Regional Officer

MPPCB, Mandideep
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loss/damage/degradation to the environment (due to the airstrip expansion 

activity) shall be retrieved from the project proponent based on a separate 

environmental damage assessment study to be undertaken through an 

institute of repute like IITs, NITs, NEERI, etc. The costs towards the 

execution of the study and the implementation of the 

recommendations/outcomes of the study shall be paid by the project 

proponent (i.e., PWD) to the MPPCB under polluter pays principle. Six-

monthly progress of the study and its implementation shall be reviewed by a 

joint committee comprising of officers from MOEFCC, RO Bhopal, CPCB, 

RD Bhopal, MP State Forest Department, Panchmarhi and MPPCB.  

 

(Raghavendra 

Shrivastav) 

Member MP-SEAC 

 

 

 

(Dr H V C Chary 

Guntupalli) 

Scientist-

E/Addl.Director                         

RO-MoEFCC, Bhopal 

 

 

 

(Sunil Kumar Meena) 

Scientist-E 

CPCB, Bhopal 

 

 

(Pooja Nagle) 

Deputy Director 

Satpura Tiger 
Reserve, 

Narmadapuram 
 

 

 

 

 

 
 

(Abhay Saraf) 

Regional Officer 

MPPCB, Mandideep 
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Item No. 3 
 

 

BEFORE THE NATIONAL GREEN TRIBUNAL 
CENTRAL ZONE BENCH, BHOPAL 

(Through Video Conferencing) 
 

 
Original Application No.188/2023(CZ) 

(O.A.No.619/2023 - PB)  
 

 

 

 

 

Brajesh Kumar Bharadwaj            Applicant(s) 

 
 

Versus 

 
State of Madhya Pradesh & Ors.            Respondent(s) 

 
Date of Hearing: 16.02.2024 
 

CORAM: HON’BLE MR. JUSTICE SHEO KUMAR SINGH, JUDICIAL MEMBER 
      HON'BLE DR. AFROZ AHMAD, EXPERT MEMBER 

 
For Applicant(s): Brajesh Kumar Bharadwaj  

(Applicant in Person) 

For Respondent(s) : Mr. Rohit Sharma, Adv. 

Dr. Sapna Aggarwal, Adv. 
Mr. Mehul Bhardwaj, Adv. 
 

 

 
 

                                          ORDER 

 
 

1. Issue raised in this application is violation of Eco-Sensitive Zone of Tigers 

reserve duly notified and adversely affecting the survival of Tigers and the 

eco-system. 

2. The matter was taken up by this Tribunal on 07.12.2023 and the 

respondents were directed to submit the reply but no reply has been filed till 

date. Since, the matter is technical in nature, thus it is desirable that a 

expert report should be called on the point by the Expert Committee 

consisting with the following persons – 

i. One representative from the MoEF&CC, Bhopal 

ii. One representative from the CPCB, Bhopal 

iii. One representative from the District- Narmadapuram, M.P. and 

iv. One representative from the State Pollution Control Board 

v. One representative nominating by the SEIAA, M.P. 

            Annexure-01
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3. The Committee is directed to visit the place and submit the factual and 

action taken report within three weeks. The State PCB will be the nodal 

agency for coordination and logistic support. 

4. Registry/Applicant is directed to supply the copy of the application and 

relevant documents to the Committee within a week. 

5. The report in the matter be filed by the Committee through email at 

ngtczbbho-mp@gov.in preferably in the form of searchable PDF/OCR 

Support PDF and not in the form of Image PDF. 

6. Learned counsel for the respondent MoEF&CC has sought a short time to 

file the reply. Reply may be file within three weeks. 

 

List it on 16th April, 2024. 

 

 

 

Sheo Kumar Singh, JM 

 
 

 
 

 
 

Dr. Afroz Ahmad, EM 
 

 
16th February, 2024 

O.A. No. 188/2023 (CZ) 
PN 
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ztwr/zozz q{ETgqq. fu{ro oz/ot/z+ ElrI &t,
€qrd.o., qf,gcT et{Tq Rcd, qtrETgw o\ gs rflq-€I
fr A-s fu-qr rrqr d t

2 Eqr$ q-S A ffilT tg qqffi'q
{$qfr gq qr{G dr{w ffi E-qeft

qTq.{T-ft

ig Gr-jqft slq Eti d q{qrd fr qmftq Brzl
qrqrf,-q * ergq6 f,g GrTil<-{ ,rqd fu-qr qr sdqr I

ffi q eTfutrW i4oouoo r 75uoo
qut EEd t E-qr$ qae q ft"fi q-o-R d ga r€t t
M gfr era ftfrerq ii +fr t oen fl-s{ ot
sil.i t qwrh-d zooo fteq dET-$ q E-qr$ qr& d-qer
t ftTEt r+oo ftsq t zooo fr-e{ d fr-q fuwr{ Tq
etq o t r+oo ftcr q fdffq,ze-q-q-q -6 fuut
qrfl t r gs orqff,q d %t fr. qqet /dq /dqt{
qil / zozs qtrflgiq fu{rfr r.0s.2023, qa fr.
uz1/aq/2023 q{-{i5q fu{ro fi.12.23, v;I fr.
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oTtuel qTFrdRq lsfr.fr fr-GifrAq dr q{ETgrq @}

dQ.Tr rl-r fr. 3s/dq /2023 rdqTgqq fu{i-f,
oz / ot / 24 ar<r eTFI{rf6 Gr-jqfr tg en+qq fu-qr rrqr

t r qffi.,T qfi.fr $ft)-+A-Eq dtq qd-flg-iq *
3r-jqft BqqTf, mnq Er;q qq-s{qr-tr' (e-qqpft) qrry
d-qTEqq t gr'Sq q.qlruft qid t E-qd q-de frqfT

3 E-{r$ q-S A fuflT qtifi qErKI
qTTmlet qrrq-frtq Gr-gqfrqT, ffiu
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I
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W s-g/2021lmq, ?nq;d Ho ao gar$ zozt
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qT qTq-rTq \q qdf-{, eT$-AqTq t, E-€wd t-s,
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ercnqr( of ftfrEI ({ o-t wIAYT fl sqi 61.17 orY€
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t
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6-qffiI-q qg gmr 91,
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zozzP.erFroBt

E-qri q-S
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fuqr
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Visit of Committee Member With Petitioner 

Annexure- 05 

Photograph of the visit on 29.03.2024                   
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 Discussion with officers of Satpura Tiger Reserve & PWD Department of Narmadapuram 
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 Dugged out the earth soil of existing Air Strip 
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 Carried out levelling of existing Air Strip 
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 Cutting of shrubs in near by Air Strip Area. 
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Run Way of Air Strip Pachmarhi, Narmadapuram 27



 

 

 

 

Existing Helipad Pachmarhi, Narmadapuram 28
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:0774-2525\8 website : mypwd.gov.in enall : cepwdh1bada@mp.nic.In, cepwáhtad9 mail.com 
0E 6!s /5/ 2023 

afi. 

s) 

frg: 

2 

3 

30.11.23 

j 30.11.2023 

. TY E adH fTT 0.L.S. ( Obstacle limitation surface survey) 6rÁ TUI 

(2) Ha4 eia urrEu <Tr te frerr I.A.N. 2642 in W.P. (Civil) No. (5) 202 of 1995 

PM-2 Papers-Page| S 66



. HLÍN./8957 GTyRH fis 30.112023 r ofsaT 3 yd 4 iqt Pr iH0G 

yfafcf 
/a/ 2023 

67



Annexure-11

68



69



Annexure-12

70



71



72



73



74



75



76



77



78



79



Heer veer feria ats 
qafaznr uftaz, $-5 Baez, ska Hert, woes 

oferegaent 

aioe feat |S feusaz 2021 

pain |4Ou. afta ves fro ad, ag ect art oe ud ay 

aiefeaa al amt 18 (1)@t) B siaofa Her veer veuer fei ats at 

ort Peet B srquretra A uquerert afafatral A set oie, WZ aa 

Bazar sais @ zr faater ég at a dISsscsat Environmental 

Pollution Index (EP) @ ata we auuger fear ats art feare 

17/12/2016 Bad 15/6/2017 St wit aiftragensitt at siftrepiera ped 

olla = 

RED CATEGORY 
  

Sr. Industries/activities/projects 
  

Highly polluting 17 type 
  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

        

1 Aluminum smelter 

2 Bulk / Basic drugs and related R&D activities 

3 Cement (clinker plant, Cement grinding/blending) 

4 Chlor-Alkali 

> Copper Smelter 

6 Distilleries 

7 Dyes and Dye-Intermediates 

8 Fertilizer (Basic) (Excluding formulation). 

9 Iron and Steel (involving processing from ore /scrap/integrated steel plants and/or Sponge iron units) 

10 Oil Refinery ( Mineral Oil or Petro Refineries) 

11 Pesticides /Insecticides/ Fungicides/ Herbicides/ Agro chemical, (Technical) (Excluding formulation) 

12 Petrochemicals (Manufacturing including processing of emulsions of oil & water and not merely use 

as raw material) : 

13 Pulp & Paper (Large-Agro+ wood), Small Pulp & Paper (agro based-wheatstraw/rice husk) 

14 Sugar (excluding Khandsari) 

15 Tanneries 

16 Thermal Power Plants 

17 Zinc Smelter 

Other Red Category 

18 Airports and commercial Air Strips 

19 Asbestos and asbestos based industries 

20 Automobile servicing, repairing and painting ( waste water > 100 KLD) 

21 Automobiles Manufacturing (integrated facilities, metal finishing) 

22 Bank Note Press 

23 Basic Chemicals and electrochemical and its derivatives including manufacture of acids. 

24 Building & construction projects Built up area > = 20,000 Sqmt. / Land/area development project > 

=50 hectare 

25 Bulk Petroleum Storage depot 

26 Ceramics, Refractories (coal consumption > 12 MTD) 

27 CEL, tube light, bulb etc. (using mercury & its compound) 

28 Chlorates, perchlorates and peroxides 

29 Chlorine, fluorine, bromine, iodine and their compounds 

30 Coal Washeries (Waste water > 100 KLD) 

31 Coke making, liquefaction, coal tar distillation or fuel gas making by fossil fuel 

32 Common treatment and disposal facilities (CETP, CTSDF, E-Waste recycling, CBMWTF, 

Solvent/Acid recovery plant, MSW, sanitary landfill sites, STP) 

33 Dg set of capacity > 5 MW. 
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34 Fermentation industry including manufacture of yeast, beer and so on 
35 Ferrous and Non ferrous metal extraction involving different furnaces through melting, refining, 

reprocessing, casting and alloy making Capacity > 1 MT/ Hr 
36 Fibre glass production and processing (excluding moulding) 
37 Fire Crackers manufacturing and Bulk storage facilities. 
38 Fish processing and packing (including chilling of fishes) 
39 Flakes from rejected PET bottles ( waste water > 100 KLD) 
40 Foundry operations (Capacity .> 5SMT/hour) 
41 Glue and gelatin 
42 Health-care Establishment (as defined in BMW Rules) waste water > 100 KLD or having incinerator 
43 Hot mix plants (Fuel consumption > 12kI/MT per day.) 
44 Hotels (3 Star & above) and/or Hotels having 100 rooms & above 
45 Importer of hazardous waste 
46 Incineration plants 
47 Industrial carbon including electrodes and graphite blocks, activated carbon, carbon black 
48 Industrial estates/ parks/ complexes/ areas/ export processing zone/ SEZs/ Biotech parks/ leather 

complex 
49 Industry or process involving metal surface treatment or process such as surface coating/ pickling/ 

electroplating/paint stripping/paint baking/ heat treatment/using cyanide bath/ phosphating or 
finishing/ and anodizing/enameling/ galvanizing 

50 Infrastructure development project like highways, Railways, Metro rails 
51 Isolated storage of hazardous chemicals (as per schedule of Manufacture, Storage & Import of 

Hazardous Chemicals Rules, 1989 as amended) 

52 Laboratory chemicals involving distillation, purification process. 
53 Lead acid battery manufacturing (excluding assembling & charging of acid lead battery in micro 

scale ) 

54 LPG Bottling Plant 

35 Manufacture of Lead Glass 
56 Manufacturing of Explosives, detonators, fuses including management and handling activities, 
37 Manufacturing of Paints & Varnishes, Pigments and intermediate 
58 Manufacturing of Starch/Sago (waste water > 100 KLD) 

59 Manufaturing of Lubricating oils, greases or petroleum based products. 
60 Milk processing and dairy products (integrated project) 
61 Mining of mineral 

62 Non alcoholic beverage (soft drink) non-alcoholic products (waste water > 100 KLD) 
63 Nuclear Power Plants, Processing of Nuclear fuel, Heavy water manufacturing 
64 Oil & Gas extraction including CBM 
65 Ore benification 
66 Organic chemicals manufacturing 
67 Parboiled rice mills ( Waste water > 100 KLD) 

68 Petroleum Products manufacturing and oil/cruide oil/residues reprocessing 
69 Phosphorous and its compounds 
70 Photographic films and its chemicals 
71 Ports & Harbours, Jetties and Dredging Operations 
72 Potable Alcohol (IMFL) by blending, bottling of alcohol products (waste water > 100 KLD) 
73 Power generation plant except wind and Solar renewable power plant of all capacities and Mini 

Hydel power plant of capacity<25MW 
74 Processes involving chlorinated hydrocarbons 
TS Producer gas plant using conventional up-drift coal gasification (linked to rolling mills , glass and 

ceramic industry, refractory's for dedicated fuel supply) coal consumption >12MT/day 
76 Pulp & Paper [Waste paper based units with bleaching process to manufacture writing and printing 

paper] 
77 Pulp and Paper (waste paper based without bleaching process to manufature kraft paper) 
78 Railway Locomotive workshops / Integrated Road transport workshop/ Authorised — service 

centres(Waste water > 100 KL per day) 

79 Railway station (Waste water > 100 KLD) 

80 Rock Phosphate processing plant 

81 Rolling Mill (oil or coal fired) and cold Rolling mill (Fuel > 12 MTD) 
82 Sand Mining 

83 Ship breaking activities 
84 Slaughter houses (As per the notification S.0.270 (E) dated 26.03.2001) and meat processing 

industries, bone mill, processing of animal horns, hoofs and other body parts 
85 Stand alone analytical testing labroratary     
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86 Stand alone Sewage Treatment Plant (>100 KLD) 

87 Stand alone Water Treatment Plant (> 10 MLD) 

88 Steel and steel products using various furnaces like open hearth furnace/induction furnace/arc 

furnace/submerged arc furnace/basic oxygen furnace/hot rolling reheated furnace 

89 Stone crushers 
90 Surgical cotton (waste water > 100 KLD) 

91 Synthetic detergents and soaps 

92 Synthetic fibres including rayon, tyre cord, polyester filament yarn 

93 Synthetic resins 
94 Synthetic rubber excluding moulding 

95 Thermocol manufacturing ( Fuel as Coal > 12 MTD) 

96 Tilli processing 

97 Transpoter of hazardous waste 
98 Tyre & tube manufacturing 
99 Tyre pyrolysis 
100 | Utilization of hazardous waste under Rule-9 of Hazardous and other wastes (Management and 

Transboundary Movement) Rules, 2016. 

101 | Vegetable oils refineries / hydrogenation 

102 | Yarn/ textile processing involving any effluent/ emission- generating process ,bleaching, dyeing, 

printing and scouring 

ORANGE CATEGORY 

Sr. | Industries/activities/projects 

1 Aluminium and copper extraction from scrap using oil fired furnace (only dry process) 

2 Automobile servicing, repairing and painting 

3 Ayurvedic , Unani and Homeopathic medicine manufacturing 

4 Bakery /confectionary/ Sweets production with production capacity >1TPD (With Ovens/Furnaces) 

5 Brickfields /Brick Tiles / Kavelu etc. (excluding fly ash brick) 

6 (a). Building and construction project built up area > 5000 sq.m < 20,000 sq.m., 

(b). land/area development area projects < 50 Ha. and > 05 Ha and waste water < 100KLD. 

7 Cashew nut processing 

8 Ceramics, Refractories (coal consumption less than 12 MTD) 

9 Chanachur and ladoo from puffed and beaten rice (muri and chiwra)using husk fired oven 

10 Coal Washeries 
11 Coated electrode manufacturing 

12 Coffee seed processing 

13 Commercial Dairy Farms (Cow /Buffalo > 25 nos) 

14 Compact disc, computer floppy & cassette manufacturing/ reel manufacturing 

15 Cotton spinning and weaving (medium and large scale) 

16 Cutting sizing and polishing of granite, kota stone and other stones 

17 Dairy and dairy products (small scale) 

18 DG Set of capacity (> 1 but up to 5 MW) 

19 Dry cell battery (excluding manufacturing of electrodes) & assembling & charging of acid lead battery 

in micro scale [<Rs. 25 lakhs] 

20 Dry Coal / mineral processing, industries involving ore sintering, pelletisation, grinding, pulverization 

etc. 
21 Fabrication process (with spray painting) 

22 Ferrous and Non ferrous metal (excluding Heavy metals) extraction involving different furnaces 

through melting, refining, reprocessing, casting and alloy making ( up to | MT/hour) 

23 Fertiliser (granulation and formulation only) 

24 | Fish feed, poultry feed and cattle feed 

25 | Fish processing and packing (excluding chilling of fishes) 

26 Flakes from rejected PET bottles ( waste water < 100 KLD) 

Zs Foam manufacturing 

28 Food & food processing including fruits & vegetable processing 

29 Food additives, nutrients and flavours 

30 Forging of ferrous & non-ferrous metal (using oil or gas fired boilers) 

31 Formulation/paletization of camphor tablets, naphthalene balls from camphor/naphthalene powders 

32 | Fragrances and industrial perfumes. 

33 | Gems jewellery except tiny unit 

34 Glass, ceramic, earthen potteries and tile manufacturing using oil or gas fired kiln, Coating on glasses 

using cerium fluoride, magnesium fluoride etc.     
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35 Gravure printing, digital printing on flex, vinyl 

36 Guar and guar gum 

37 | Health-care Establishment (as defined in BMW Rules) waste water < 100 KL per Day and without 

incenerator 

38 Heat treatment using oil fired furnace (excluding cyaniding) 

39 Hot mix plants fuel Conception <12 K] or 12 Mt. per day. 

40 Hotels (Less than 3 star); Hotels having > 20 rooms and < 100 rooms 

41 Ice cream 

42 Industries engaged in recycling/reprocessing /recovery/reuse of Hazardous Waste under schedule iv of 

HW (M,H& TBM) rules, 2008- waste oils -as per specifications prescribed from time to time 

43 Industries engaged in recycling/reprocessing/ recovery/reuse of Hazardous Waste under schedule iv of 

HW & other waste Rules 2016- Items namely —Brass Dross “Copper Dross, Dross Copper Oxide Mill 

Scale, “Copper Reverts, Cake & Residues” Waste Copper and copper alloys in dispersible form 

“Slags from copper processing for further processing or refining “Insulated Copper Wire” 

“Scrap/copper with PVC sheathing including ISRI-code material namely “Druid” “Jelly filled Copper 

cables” Zinc Dross-Hot dip Galvanizers SLAB” Zinc Dross-Bottom Dross” Zine ash/Skimming 

arising from galvanizing and die casting operations.Zinc ash/Skimming/other zinc bearing wastes 

arising from smelting and refining. Zinc ash and residues including zinc alloy residues in dispersible 

form. 

44 Industries engaged in recycling/reprocessing/ recovery/reuse of Hazardous Waste under schedule iv of 

HW (M,H& TBM) rules, 2008-_used oils -as per specifications prescribed from time to time 

45 Industries engaged in recycling/reprocessing/ recovery/reuse of Hazardous Waste under schedule iv of 

HW (M,H& TBM) rules, 2008- Items namely Paint and ink Sludge/residues. 

46 Industry or process involving foundry operations 

47 Jute processing without dyeing 

48 laboratory — wares 

49 Lime manufacturing (using lime kiln) 

50 Liquid floor cleaner, black phenyl, liquid soap, glycerol monostearate manufacturing ( only by 

mixing) 
51 Malted food 

52 | Manufacture of Glass 

53 Manufacture of mirror from sheet glass 

54 | Manufacturing of iodized salt from crude/raw salt 

55 Manufacturing of mosquito repellent coil 

56 Manufacturing of Plaster of paris 

57 | Manufacturing of silica gel (without furnace) 

58 Manufacturing of Starch/Sago 

59 | Manufacturing of toothpowder, toothpaste, talcum powder and other cosmetic items 

60 Marrige Garden/ Restaurant/Banquet Hall > 36 seats or 100 Sqm area 

61 Mechanized laundry using boiler. 

62 Milk chilling 

63 Modular wooden furniture from particle board , MDF, swan timber etc, Ceiling tiles/partition board 

from saw dust, wood chips etc. & other agricultural waste using synthetic adhesive resin, wooden box 

making 

64 | New Highway construction projects 

65 Non alcoholic beverage (soft drink) non-alcoholic products (waste water < 100 KLD) 

66 | Paint and varnishes (blending / mixing / Ball mill) 

67 Paint blending & mixing (Ball mill) 

68 | Parboiled rice mills (more than 10 TPD) 
69 Pharmaceutical formulation 

70 Plyboard manufacturing including veneer & laminate with oil fired boiler/ thermic fluid heater 

(without resin plant) 

71 Potable Alcohol (IMFL) by blending, bottling of alcohol products (waste water < 100 KLD) 

12. Printing ink manufacturing (formulation only) 

73 Printing or etching of glass sheet using hydrofluoric acid 

74 Printing press ( News print & Packing material) 

75 Producer gas plant using conventional up-drift coal gasification (linked to rolling mills , glass and 

ceramic industry, refractories for dedicated fuel supply) 

76 | Railway Locomotive workshops / Integrated Road transport workshop/ Authorised service centres 

(waste water < 100 KL per Day) 

77 Railway station (Waste water > 10 KLD but < 100 KLD) 

78 Reprocessing of waste plastic (including PVC) 

79 Rolling Mill (oil or coal fired) and cold Rolling mill 
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0) Shot/ Sand/ Grit blasting. 

81 Silk screen printing, Saree printing by wooden blocks 

82 Smokeless coal briquettes 

83 Spray painting, paint baking, paint stripping (Job work) 

84 Steel and steel products using various furnaces like open hearth furnace/induction furnace/arc 

furnace/submerged arc furnace/basic oxygen furnace/hot rolling reheated furnace (If not covered 

under EC) 

85 Surgical and medical products involving prophylactics and latex 

86 | Surgical cotton (Waste water < 100 KLD) 

87 | Synthetic detergents and soaps (Only by mixing) 

88 | Scrapping Centers (for End of Life of Vehicles and other scraps such as plant and machineries, 

structural material, railway coaches and wagons etc.)/ Dismantling of rolling stocks (wagons/coaches ) 

a. Collection, De-Pollution, Dismantling Centers and Shredding Centers. 

b. Collection, De-Pollution, and Dismantling Centers. 

c. Shredding Centers (can include white goods*/other scraps also) 

89 | Tephlon based products 

90 | Thermocol manufacturing 

91 Thermometer making 

92 Tobacco products including cigarettes and tobacco processing 

93 Transformer repairing/manufacturing(dry process only) 

94 Tyres and tubes vulcanization/hot retreading 

95 Vegetable oils solvent extraction 

96 | Washing of used sand by hydraulic discharge 

97 Stand alone Water Treatment Plant (> 1 MLD but < 10 MLD) 

98 Wire drawing & Wire netting 

99 Almirah , Grill Manufacturing (with spray painting ) 

100 | Compressed/Refined Bio-Gas, Bio-Diesel etc. Production from Bio-degradable Wastes etc. 

101 | Construction and demolition (C&D) Waste Processing Plant. 

102 | Gold Assaying & Hallmarking Centers 

103 | Lead oxides/ Lead plates and its derivatives. (directly from metal) 

104 | Pesticides /Insecticides/ Fungicides/ Herbicides/ Agro chemical (only formulation) 

105 | Stand alone Sewage Treatment Plant (> 50 KLD but < 100 KLD) 

106 | Decoration of ceramic cups & plates etc. by other than electric / gas furnace 

107 | Foundry operations (Capacity < 5MT/hour) 

108 | Mechanized laundry without boiler (Waste water > 100 KLD ). 

GREEN CATEGORY 

Sr. | Industries/activities/projects 

1 Aluminum / Stainless Steel / Brass / Copper utensils other than domestic purpose etc. by pressing only 

(dry mechanical operation) 

2 Arva Rice mill & rice hullers 

3 ‘Automobile fuel outlet (only dispensing) 

4 Ayurvedic, Unani and Homeopathic medicine (without boiler) 

5 Bakery /confectionary/ Sweets production (with production capacity > 100 kg but <1TPD) 

6 Biomass Briquettes without using toxic or hazardous wastes 

7 Blending of melamine resins & different powder additives by physical mixing 

8 Candy / Confectionary / Toffee 

9 Cardboard or corrugated box and paper products (excluding paper or pulp manufacturing and without 

using boiler) 

10 | Carpentry and wooden furniture manufacturing workshop (excluding saw mill) with the help of 

electrical (motorized) machines such as electric wood planner, steel saw cutting circular blade etc. 

11 | Cement products (without using Asbestos) like pipe, pillar, jafri, well ring, blocks/tiles etc. (>_1 TPD) 

12 | Ceramic colour manufacturing by mixing & blending only (not using boiler and wastewater recycling 

process) 

13 | Chilling plant and Ice making without use of ammonia 

14__| Chilling plant, cold storage and Ice making 

15 | CO, recovery 

16 | Coke briquetting (sun drying) 

17__| Cotton ginning and pressing 

18 | Cotton spinning & weaving (small scale) 

19 | Cutting, sizing and polishing of stones service industries 

20 Cutting, sizing of flag stones 

21 Daal Mills      
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22 | Decoration of ceramic cups & plates etc. by electric/gas furnace (Investment > Rs. | Crore) 

23 | Diesel Generator sets (15 KVA to 1 MVA) 

24 | Diesel pump repairing & servicing stations 
25 | Digital printing on PVC cloth 

26 | Distilled water (without boiler)with electricity as source of heat (> 1 KLD) 

27__| Emery powder(fine dust of sand) manufacturing 

28 | Facility of handling, storage and transportation of food grains in bulk. 

29 | Flour mills (excluding Domestic Aatta Chakki) 

30 | Fly ash bricks/blocks manufacturing (Investment > Rs.1 Crores) 

31 Fly ash export, transport and disposal facilities. (Excluding Ash Dyke) 

32 | Glass, ceramic, earthen potteries and tile manufacturing using electrical kiln or not involving fossil 

fuel kilns 

33 | Glue from starch (physical mixing) 

34 | Gold and Silver smithy (purification with acid, smelting operation and sulfuric acid polishing 

operation) 

35 | Heat treatment with any of the new technology like ultrasound probe, induction hardening, ionization 

beam, gas carburizing etc. 
36 | Hotels (> 10 rooms but < 20 rooms) 

37 | Insulation and other coated papers (excluding paper or pulp) manufacturing 

38 | Khandsari sugar / Juggery (Using Boiler) 

39 | Leather cutting and stitching (more than 50 machines and using motor) 

40 | Leather footwear and leather products (excluding tanning and hide processing) except cottage scale 

41 | Lubricating oils, greases or petroleum based products (only blending at normal temperature) 

42 | Manufacturing of optical lenses (using electrical furnace) 

43 | Manufacturing of pasted veneers without using boiler or Thermic Fluid Heater or by sun-drying 

44 | Metal handicraft unit having furnaces or chemical treatment facility. 

45 | Mineral stack yards/Railway sidings 

46 | Mineralized/packaged drinking water 

47 | Oil and gas transportation pipeline (Small Gas based power plant upto SMW) 

48 | Oil mill ghani & extraction (no hydrogenation/refining) 

49 | Organic nutrients 

50 | Packing materials manufacturing from non asbestos fiber, vegetable fibre yarn 

51 | Phenyl/ Toilet cleaner formulation & Bottling 

52 | Polyproplene (PP) film along with metalizing operation 

53 | Polythene & plastic processed products manufacturing (virgin plastics) 

54 | Polythene, Plastic processed goods & Toys and PVC goods through extrusion moulding 

55 | Poultry, hatchery, Piggery 

56 | Power looms (without dyeing and bleaching) 

57 | PU/PVC Footwear Manufacturing 

58 | Puffed rice (muri / Poha) (using Agro waste, oil, gas or electrical heating system) 

59 | Pulverisation of bamboo and scrap wood 

60 | Pulverizing units 

61 | Ready mix cement concrete plant 
62 | Reprocessing of waste cotton 

63 | Rolling Mill (gas fired) and cold Rolling mill 

64 | Rubber goods industry (with gas operated baby boiler only) 

65 Saw mill operation 

66 | Seasoning of wood in steam heated chamber. 

67 __| Soap manufacturing (Handmade without steam boiling) 

68 | Mini hydel power project (25 MW) 

69 | Spice grinding (> 05 HP motor) 

70 | Steel furniture without spray painting 

71 Steeping and processing of grains 

72 | Stone carving unit using power more than 10 hp 

73 | Synthetic detergent formulation 

74 | Tamarind powder manufacturing 

75 | Tea processing (without boiler) 

76 | Tyres and tubes retreading (without boiler) 

77 | Wet mix macadam 

78 | Yarn and textile manufacturing/processing not involving scouring, bleaching, dyeing, printing or any 

effluent/emission generating process including spinning /weaving unit. 

79 | Engineering units / Fabrication (Investment > Rs. 10 crore) 

80 | Glass fiber products/FRP (only molding), Wind mill fiber components like blades, hub assembling 
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etc. 
  

81 Hazardous wastes from C&F, institutes/department, stores etc. like discarded/expired medicine 

/pesticide/FMC/expired dry powered / crackers/transformer oil /norcotics items ete. 
  

82 | Industrial gases like oxygen, nitrogen, argon etc. using physical separation technology. 
  

83 | Mechanized laundry without boiler (Waste water > 5 KLD but < 100 KLD ). 
  

84 | Non-hazardous wastes re-processing/handling/storage etc. like Plastic, Paper, Wood, Board, scrap, etc. 

(Actual users) 
  

85 | Product by physical mixing not covered in specific sectors (Without any chemical reaction) 
  

86 | Railway Stations (Waste Water Generation > 5 KLD but < 10 KLD) 
  

87 _| Stand alone Sewage Treatment Plant (< 50 KLD) 
  

88 Stand alone Water Treatment Plant (<1 MLD ) 
  

89 | Storage and handling of Hazardous chemicals listed in Manufacture, Storage and Import of Hazardous 

Chemicals Rules, 1989 
  

90 | Waste plastic recycler/processor 
  

91 Gaushala (overall waste water generation <100 KLD) 
  

92 | Electronic and Electrical Equipment Refurbisher 
  

93 | Disposal of Fly Ash in dyke/ low lying area/abundand mines etc (Stand alone) 
    94 | (a) Building & construction projects built up area > 2,000 Sq. m. buts 5000 Sq. m. < (b) land/area 

development project > 01 Ha. but <5 Ha.     
WHITE CATEGORY 
Zait at zeae sitrafia adie aa a ate ae cod wu 10 
His A HA ala ae sel ed = 
  

Sr. | Industries/activities/projects 
  

—
 Assembly of air coolers/conditioners, repairing & servicing. 

  

Assembly of bicycles, baby carriage and other small non-motorised vehicles 
  

Bailing (hydaulic Press) waste papers, plastic waste etc. 
  

Bio fertilizer & bio-pesticide without using inorganic chemical. 
  

Biscuit/egg trays etc. from rolled PVC/paper board sheet (using automatic vacuum forming machine) 
  

Blending and packaging of Tea 
  

Block making for printing without foundry 
  

Chalk making from plaster of paris. 
  

Compressed oxygen gas from crude liquid oxygen, Medical grade oxygen. 
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0 | Cotton, Synthetic, Silk and woolen hosiery making (dry process only without any dying/washing 

operation (SSI & Cottage industries) 
  

11 Diesel pump repairing & servicing dry mechanical process 
  

12 | Electric lamp (bulb), LED and CFL manufacturing by assembling only 
  

13. | Electrical & electronic items assembling other than covered under E-waste Rules, 2016 
  

14 | Engineering and fabrication units (Dry process without any heat treatment/metal surface finishing 

operation/painting) ( Investment < Rs. 10 Crores ) 
  

15 | Flavoured beetle nut production/grinding. (completely dry mechanical operations) 
  

16 | Fly ash bricks/blocks manufacturing (Investment upto Rs. 1 Crores) 
  

17__| Fountain pen manufacturing by assembling only 
  

18 | Glass ampules & vials making from glass tubes. 
  

19 | Glass putty and sealant by mixing with machine only 
  

20 | Groundnut decorticating (dry) 
  

21 Handloom/ Carpet weaving (without dyeing and bleaching operation) 
  

22 | Leather cutting and stitching (less than 50 machines and using motor) 
  

23 | Manufacturing of coir items from coconut husk 
  

24 | Manufacturing of metal caps, containers etc. by metal pressing only. 
  

25 Manufacturing of shoe brush, wire brush, hair brush, paint brush etc 
  

26 | Medical oxygen 
  

27 _| Organic and inorganic nutrients (by physical mixing) 
  

28 | Organic manure (manual mixing). 
  

29 | Packing of powdered milk 
  

30 | Paper pins and U-clips by dry process 
  

31 | Repairing of electric motor & generator dry mechanical process 
  

32 | Rope (Cotton & Plastic) 
  

33 | Scientific and mathematical instruments manufacturing 
    34 | Solar module (Non conventional energy apparatus) manufacturing unit 

35 | Surgical and medical products not involving effluent/emission generating processes 
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36 _| All Solar power generation through solar photovoltaic cell 

37 __| All wind power 
38 | mini hydel power (<< 25 MW) 

Other 

39 __| Agricultural services not elsewhere classified (like harvesting & threshing). 
40 | Button & hooks manufacturing units. 
41 Computer and peripheral assembling units. 

42 | Ceramic products manufacturing by sun drying. 

43 _| Common salt crushing and packing units. 
44 | Distributors of agricultural machinery and equipment. 

45 __| Distributor of industrial machinery and equipment other than electrical. 

46 | Embroidery work, zari work and ornamental trimmings carrying units (by hand). 
47 __| Engineering workshop, machine shop, fabrication shop, smithy shop, turning shop, cutting shop 

48 | Frying of dals and other cereals n.e.c. 

49 Electro magnets, fans, armature, coils and electro-magnetic instruments (Assembling only). 

50__| Floriculture & Horticulture. 
51 Inland water fishing. 

52 _| Industrial items from engineering plastics by fabrication process only. 

53 _| Jute and natural fiber goods making units. 
54 _| Jute and Mesta pressing and baling units 

55__| Making of laces and fringes by hand. 
56 | Manufacturing units of Articles of paper (used as containers). 
57 __| Manufacturing units of straw. basket ware and wicker ware. 
58 Manufacturing units of blankets, shawls, carpets, rugs (only weaving). 

59 | Manufacturing units of purses and ladies handbags. artistic leather presentation from ready leather. 
60 | Manufacturing of blankets and shawls by hand. 
61 | Manufacturing of cotton carpets by hand. 
62 __| Manufacturing of matches on cottage scale. 
63 __| Manufacturing of woolen carpets by hand. 
64 | Manufacturing of silk carpets by hand. 
65 _| Manufacturing of durries, drug gets and rugs by hand. 
66 _| Manufacturing of raincoats, hats, caps and school bags. 
67 __| Manufacturing of curtains, bed-covers and furnishings 0 hand embroidered. 
68 | Manufacturing of curtains, bed-covers and furnishings o hand printed (without dyeing & printing) 

69 | Manufacturing of crocheted made-up textile goods, except apparel. 
70 | Manufacturing of made-up canvas goods such as tents and sails etc. 
71 Manufacturing of glass bangles. 
72 _| Manufacturing of glass decoration pieces. 
73 | Manufacturing of gypsum boards. 
74 | Manufacturing of locks (without electroplating J anodizing). 
75 _| Manufacturing of oil stoves (pressure and non-pressure). 
76 | Manufacturing of carrom boards and tables for billiards, table tennis and others. 
77 Manufacturing of billiard sticks, hockey sticks, cricket bats, stumps and others. 

78 Manufacturing of rackets for badminton, lawn tennis, table tennis, etc. 

79 | Manufacturing of balls including those of billiards. 
80 | Manufacturing of brushes/dusters and similar articles of feathers. 
81 | Manufacturing of advertising sign-boards and displays etc. 
82 | Manufacturing of sports kit. 
83 _| Manufacturing of market basketry, grain storage bins, ration baskets and similar. 
84 | Manufacturing from cane and bamboo of shopping bags, ornament boxes. 
85 | Manufacturing of articles made of palm leaf, screwpine leaf and khajoor leaf. 
86 | Manufacturing of wooden industrial fixtures such as bobbins, spools, sewing ruler. 
87 __| Manufacturing of wooden tool handles. 
88 | Manufacturing of broomsticks. 
89 | Manufacturing of wooden toys, decoration pieces and wooden lamp stands, etc. 
90 | Manufacturing of wooden agricultural implements. 
91 Manufacturing of other wooden household products n.e.c. 
92 _| Manufacturing of coir items from coconut husk 
93 | Manufacturing of domestic flour mill (without plating, electroplating and heat treatment). 
94 Manufacturing of fork-knife, scissors. 

95 | Manufacturing of frames for spectacles (only assembling) 
96 | Manufacturing of all types of threads, cordage, twines etc. 
97 __| Manufacturing of weighing machines.   
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98 | Manufacturing of coir rope and cordage. 

99 | Manufacturing of other rope and cordage including that of jute J mesta and coir. 

100 | Manufacturing of nets (except mosquito nets). 

101 | Manufacturing of tapes, niwar and wicks etc. 

102 | Manufacturing of handicraft / decorative / fancy items, n.e.c. 

103 | Motor Rewinding 

104 | Measuring / controlling / regulating instruments manufacturing units 

105 | Manufacturing of photo frame, mirror frame. 

106 | Manufacturing of boora. 

107 | Manufacturing of screw, nut-bolts etc. 

108 | Manufacturing of pickle and papad up to 500 kg/day 

109 | Non-Electrical machine tools manufacturing units. 

110 | Ocean, sea and coastal fishing. 

111 | Painting and decorating work for constructions. 

112 | Production of firewood / fuel wood (including charcoal by burning) by exploitation. 

113 | Pump and motor assembling units. 

114 | Processing of dry rice. 

115 | Processing of edible nuts except oil expeller. 

116 | Processing of groundnuts except oil expeller. 

117 | Printed books, Notebooks, Registers and other printed materials. 

118 | Printing of cloth by hand. 

119 | Sun drying of fruits & vegetables. 

120 | Sun dying of fish. 

121 | Salt manufacturing at cottage scale. 

122 | Salt quarrying and screening etc. 

123 | Soil conservation services. 

124 | Scientific services like soil testing. 

125 | Soil desalination services. 

126 | Spinning, weaving and finishing of coir textiles. 

127 | Spinning, weaving and finishing of sann hemp and other vegetable fibre textile. 

128 | Transformer assembling units. 

129 | Timber works such as fixing of doors, windows and panels etc. 

130 | Units carrying Electrical installation work for constructions. 

131 | Various types of Hand Tools manufacturing. 

132 | Warehousing of agricultural products without refrigeration. 

133 | Wool spinning, weaving and finishing other than in mills. 

134 | Weaving and finishing of cotton khadi. 

135 | Waste papers bailing process (hydraulic press) . 

136 | Body building of wooden boats & trawlers 

137 | Hair sizing 

138 | Re-packing of finished products (Dry products) 

139 | Safety Match sticks 

140 | Silk twisting (excluding dyeing & de-gumming) 

141 | Honey Processing 

142 | Import and storage of edible oil only 

143 | Broom Sticks manufacturing with artificial drying and bleaching without generating trade effluents. 

144 | Audio, Video and consumer electronic equipment assembly only 

145 | Beauty Parlour 

146 | Belt Fastner units without wet process 

147 | Bindi making units. 

148 | Bio Gas 

149 | Bakery /confectionary/ Sweets production (with production capacity upto100 kg per day) 

150 | Book Binding. 

151 | Decoration of ceramic cups & plates etc. by electric/gas furnace (Investment S Rs. 1 Crore) 

152 | Embroidery. 

153. | Fish Ponds 

154 | Floor Polish, Nail Polish, Tooth Powder, Hair Oil, Shampoo and Tooth Paste (by physical blending 

only) 

155 | General Wire Industries like wire drawing, barbed wire, Chain links, making units (without wet 

process and heat treatment) 

156 | Marketing/Industrial Consultancy/Advertising Agencies 

157 | Mushroom cultivation under controlled conditions/temperature 

158 | Preparation of Photo identify card by using video camera-laser printing 
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159 | Sericulture units 
  

160 | Solar Energy Panel making by assembling only 
  

161 | Weigh Bridge Assembling 
  

Cotton, Synthetic, Silk and woolen hosiery making (dry process only without any dying/washing 

operation(SSI & Cottage industries) (White category -W-10) (162 to 744) 
  

162 | Cotton cloth knitted Without Dying, Printing 
  

163 | Cotton vests knitted Without Dying, Printing 
  

164 | Cotton socks knitted Without Dying, Printing 
  

165 | Cotton undergarments knitted Without Dying, Printing 
  

166 | Cotton shawls knitted Without Dying, Printing 
  

167 | Other cotton knitted wears Without Dying, Printing 
  

168 | Woolen cloth knitted Without Dying, Printing 
  

169 | Woolen vests knitted Without Dying, Printing 
  

170 | Woolen socks knitted Without Dying, Printing 
  

171 | Woolen scarves knitted Without Dying, Printing 
  

172 | Woolen undergarments knitted Without Dying, Printing _ 
  

173 | Woolen caps Knitted Without Dying, Printing 
  

174 | Woolen shawls knitted Without Dying, Printing 
  

175 | Woolen gloves Without Dying, Printing 
  

176 | Woolen mufflers knitted Without Dying, Printing 
  

177 | Other Woolen knitted wears Without Dying, Printing 
  

178 | Silk Manmade Fiber hosiery Without Dying, Printing 
  

179 | Synthetic knitted socks and stocking Without Dying, Printing 
  

180 | Synthetic knitted underwear such as drawer Without Dying, Printing 
  

181 | Synthetic knitted underwear such as vest briefs Without Dying, Printing 
  

182 | Synthetic knitted outer wears jersey Without Dying, Printing & DG — set 
  

183 | Slipover pullover cardigans and jacket 
  

184 | Synthetic knitted outer wears such as slipover 
  

185 | Synthetic knitted outer wears such as jersey, slipover 
  

186 | Synthetic knitted children wear such as baby suites 
  

187 | Synthetic knitted children wear knickers frock 
  

188 | Synthetic knitted children wear outerwear 
  

189 | Synthetic knitted children wear such as baby suites, knickers 
  

190 | Synthetic knitted fabrics except high pile fabric made by silk knitting 
  

191 | Synthetic knit wear such as scarf, muffler 
  

192 | Synthetic knit wear such as scarf shawl 
  

193 | Synthetic knit wear such as scarf cap ties 
  

194 | Synthetic knit wear such as scarf jean 
  

195 | Synthetic knit wear such as scarf blouse 
  

196 | Synthetic knitted swim wear such as tunics and costume 
  

197 | Synthetic knitted shirt, 
  

198 | Synthetic knitted T-shirt, 
  

199 | Synthetic knitted sports skirts 
  

200 | Synthetic knitted collar shirt 
  

201 | Synthetic knitted hose 
  

202 | Synthetic knitted gas mantle fabric 
  

203 | Other synthetic knit wears 
  

204 | Stove Wicks 
  

205 | Readymade garments 
  

206 | Cotton belting 
  

207 | Belt lacing 
  

208 | Measuring Tapes-Cotton 
  

Wood & Wood Products without use of powered appliances 
  

209 | Sawn timber 
  

210 | Wooden crates 
  

211 | Tea chest plywood 
  

212 | Seasoned wood 
  

213 | Wooden sewing machine covers 
  

214 | Cable drums for AA and ACR conductors 
  

215 | Tent Poles 
    216 | Wooden plugs 
  

217 | Handles- bamboo 
    218 | Handles- Wooden   
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219 | Teak fabricated round block 
220 | Wooden storage cupboards 
221 | Wooden furniture and fixtures 
222 | Wooden storage shelves 

223 | Wooden storage racks 

224 | Wood Wool slabs 
225 | Wooden doors fabrication units 
226 | Wooden windows fabrication units 

227 | Wooden packing materials 
228 | Wooden boxes 
229 | Wooden electric boards 

Stationery items only by physical cutting /assembling/pasting 

230 | Waxed Paper 
231 | Decorative Papers 

232 | Corrugated paper 

233 | Corrugated boards 
234 | Paper Bags 

235 | Composite containers (unlamented) 

236 | Paper board cartons (unlamented) 

237 | Paper cups 

238 | Paper plates 
239 | Paper envelopes 
240 | Corrugated Fibre board containers 
241 | Paper twines strings 
242 | Paper twines ropes 
243 | Paper-cones 

244 | Paper Tubes 

245 | Drinking straws 

246 | Paper napkins 
247 | Paper facial tissue napkins 
248 | Gummed Tape 
249 | Tele-printer rolls 
250 | Stencil Paper 

251 | Tele-Tape rolls 

252 | Slitting of ordinary paper into rolls 

253 | Slitting of ordinary paper into sheets 

254 | Toilet paper rolls 
255 | Toilet paper sheets 
256 | Paper straps 
257 | Labels of gummed paper etc 
258 | Stickers of gummed paper etc 

259 | Treated tracing paper 

260 | Gummed Paper for stamps 

261 | Gummed Paper other than for stamps 

262 | Sanitary towel 
263 | Transfer labels 
264 | Exercise books 

265 | Exercise registers 
266 | Letter pads 
267 | File covers 

268 | File board 

269 | Ball point pens 
270 | Pen nibs 
271 | Ball pens components excluding metallic tips 

272 | Fountain pens components excluding metallic tips 

273 | Pencils 
274 | Hand stapling machine 

275 | Paper pins 
276 | Carbon paper 
277 | Typewriter ribbon 
278 | Hand numbering machines 
279 | Pencil sharpeners       Leather cutting and stitching (W-22)(Without Tanning, Processing )  
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280 | Sole leather 
  

281 | Bun war leather 
  

282 | Katie leather 
  

283 | Picking band leather 
  

284 | Leather pickers and other leather Accessories for textile industry 
  

285 | Vegetable tanned hides Semi finished 
  

286 | Vegetable tanned skins Semi finished 
  

287 | Chrome tanned hides Semi finished 
  

288 | Chrome tanned skins Semi finished 
  

289 | Lining leather from goat skins 
  

290 | Lining leather from sheep skins 
  

291 | Laminated leather belting 
  

292 | Harness leather 
  

293 | Leather shoes 
  

294 | Leather shoes upper closed 
  

295 | Leather chapels 
  

296 | Leather sandals 
  

297 | Leather garments 
  

298 | Leather suit cases 
  

299 | Leather travel goods 
  

300 | Leather hand bags 
  

301 | Leather purses 
  

302 | Farey leather goods and other novelty items 
  

303 | Watch straps leather 
  

304 | Leather cases and covers of all types 
  

305 | Industrial leather gloves 
  

306 | Leather laces 
  

307 | Leather washers 
  

Engineering and fabrication units (Dry process without any heat treatment/metal surface finishing 

operation/painting/welding) W-14 
  

308 | Steel Almiraha 
  

309 | Food safer-Metallic 
  

310 | Meat safer-Metallic 
  

311 | Metal cabinet- All type 
  

312 | Steel trunk 
  

313 | Tin containers unpainted-upto 18 litres capacity 
  

314 | CI Buckets 
  

315 | Barrels upto 60 liter cap 
  

316 | Tin trays 
  

317 | Drums upto 60 liter cap 
  

318 | GI Bath tubs 
  

319 | Dust bins 
  

320 | Sanitary fixtures -metallic 
  

321 | Sackets end valves water pipe fittings 
  

322 | MS Pipes fittings upto 100 
  

323 | MS Storage tanks upto 15,000 litres storage capacity 
  

324 | Pressure stove 
  

325 | Wick stoves non branded 
  

326 | Lanterns 
  

327 | Signal lamps 
  

328 | Hand lamps 
  

329 | Shoe backs 
  

330 | Shoe eyelets 
  

331 | Umbrella rib stand fitting 
  

332 | Zip Plasterers, Metallic 
  

333 | Tin cutters 
  

334 | Belt Fasteners 
  

335 | Snap fasteners 
  

336 | Pilier Proof caps 
  

337 | Gun cases 
  

338 | Crown corks (except for captive consumption) 
  

339 | Doors metallic 
      340 | ventilators metallic   
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341 | Windows metallic 

342 | Rolling shutters 
343 | Lantern bodies 

344 | Lantern posts 

345 | Aluminum furniture 

346 | Adjustable beds - Hospital 
347 | Iron and Steel cots - All types 
348 | Storage cupboards - Iron and Steel 

349 | Rooks - All types 
350 | Wheel chairs for invalids 
351 | Steel chairs all types 
352 | Steel tables - hospitals 
353 _| Steel tables all other types 
354 | Trolleys - Railway Platform drinking water 

355 | Trolleys - Iron and Steel Hospital 
356 | Stretchers - Iron and Steel 

357 | Storage bins- steel 

358 | Steel furniture- All other types 
359 | Hacksaw Frames 

360 | Pliers 

361 | Screw drivers 

362 | Spanners 
363_| Hammers 

364 | Anvil 
365_| Wood working saws 
366 | Wrenches 

367 | Knives 

368 | shearing blades 
369 | Nail pullets 
370 | Chisels 

371 | Pincurs 

372 | Wire cutters 

373 | Hand Tools for Blacksmith, 
374 | Other Hand Tools for carpentry, 

375 | Other Hand Tools for Hand forging, 

376 | Other Hand Tools for foundry 
377 | Bolts and nuts - Except high tensile and speddal types 
378 | Rivets of all types/including bifurcated 
379 | Wire adjusting screws 
380 | Tumbler locks 

381 | Pad locks 

382 | Safe/cabinet locks 

383 | Door locks 

384 | Locks bicycles 
385 | Drawer locks and suitcase locks 
386 | Chairs lashing 
387 | Perian wheels 

388 | Chaff cutters 

389 | Chaff cutter blades 

390 | Animal driven implements 
391 | Crow bars 

392 | Plough shears/iron ploughs 
393 | Cultivators 
394 | Disc Harrows 

395 | Insecticide duster - Manual 

396 | Insecticide sprayers - Manual 
397 | Forks 

398 | Hoes 

399 | Levelers 
400 | Mowers 

401 | Stainless Steel utensils 

402 | Pickers- Metallic 

403 | Hand pumps      
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404 | Seed Treaters 
  

405 | Hand shovels 
  

406 | Sickles 
  

407 | Seed bins 
  

408 | Water lifters 
  

409 _| Kodali 
  

410 | Other agricultural implements 
  

411 | Wire nails 
  

412 | Panel pins 
  

413 | Wood screws 
  

414 | Machine screws except socket head and special types 
  

415 | Gate Hooks 
  

416 | Shoe nails animal 
  

417 | Hob nails 
  

418 | Builders hardware 
  

419 | Metallic washers 
  

420 | Barbed wire 
  

421 | Vitreous enamel hollow 
  

422 | Spoons-Cutlery 
  

423 | Forks -Cutlery 
  

424 | Table knives/Household knives 
  

425 | Bread cutters 
  

426 | Other cutlery items 
  

427 | Domestic utensils - Brass 
  

428 | Domestic utensils - Bell/Metal 
  

429 | Domestic utensils Bell / Metal 
  

430 | Domestic utensils - Copper 
  

431 | Domestic utensils Iron 
  

432 | Domestic utensils - Silver 
  

433 | Domestic utensils - Bronze 
  

434 | Domestic utensils-German 
  

435 | Gas appliances such as ovens etc 
  

436 | Gas lighters-Mechanical 
  

437 | Razors 
  

438 | Safety Pins 
  

439 | Watch straps - Metallic 
  

440 | Beam Scales 
  

441 | Postal weighing scales 
  

442 | Expanded metal 
  

443 | Welded Wire metal units 
  

444 | Wire gauge metallic 
  

445 | Wire netting metallic 
  

446 | Steel Wool 
  

447 | Hair pins 
  

448 | Metal fittings for leather goods Metal fittings and garments 
  

449 | Metal fittings for garments 
  

450 | Ghamelas 
  

451 | Blacksmith bearths 
  

452 | Brass Dampers 
  

453 | Measuring tapes Steel 
  

454 | Lamp holders 
  

455 | Winnowers up to 5 HP motive power 
  

456 | What and rise threshers up to 5 HP motive power 
  

457 | Seed cleaners-up to 5 HP motive power 
  

458 | Grain Dries-upto 5 HP motive power 
  

459 | Shell huskers upto 5 HP motive power 
  

460 | Reapers upto 5 HP motive power 
  

461 | Cotton celiniting machine 
  

462 | Seed drills 
  

463 | Other agricultural machinery 
  

464 | Harvester grader, baler and other earth moving blades used in agricultural machines 
  

465 | Low space gear for use in agricultural machines thrashers made of cast iron mild steel 
      466 | Diesel engines upto 15 HP stone speed 
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467 Dal mill machinery 
  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

      

468 | Rice mill machinery 

469 | Oil crushers 
470 | Oil crusher parts 
471 | Cotton ginning knives 
472 | Tea cutting knives 
473 | Three knives trimmer and envelope 

474 | Clicking knives for leather industry 

475 | Chopping knives and lancets for match industry 

476 | Elastic shredding and granulating, knives 

477 | Knives and shearing blades (all type including those for metal paper bamboo) 

478 | Doctor blades 
479 | Stainless Steel refiner / bar knives 
480 | Concrete mixers upto 5 meter capacity 

481 | Bend saw blades for cutting wooden logs 
482 | Room cooler desert type 

483 | Air-conditioning ducting louvers , grills and other sheet fabrication 

484 | Centrifugal pumps upto size 10 cm x 10 cm 

485 | Air compressors upto HP for spray painting repair shops 

486 | Electro formed screen/ Liners used in the chemicals and sugar industries 

487 | Hand Threading tap holders 

488 | 12 mm Drilling machine upto 1000 rpm Bench and pedestal type 

489 | Turning, Boarding and Trading Add as small single or multiple operation devices 

490 | Punch Grinder upto 500 mm diameter 

491 | Power hacksaw mechanical 300 mm Blade 

492 | Screw Presses (Manually operated) 
493 | Hand Presses (manually operated) 

494 | Coolant Pumps etc 
495 | Steadies 
496 | Dog plates 
497 | Machine vices, machine tool 

498 | Carbide tipped tools single point Brazed carbide bits purchased from manufactures 

499 | Weighing machines 
500 | Weighing bridges ordinary 
501 | File mechanism 

502 | Sewing machine, Domestic Hand operated, conventional type 

503 | Household knitting machine 

504 | Absolute filters for biological and air conditioning application 

505 | Duplicating machines-other then those of special type 

506 | Bottle -washes 
507 | Double can mixer - dairy Equipment 
508 | Micro pulverize- Dairy equipment 

509 | Rotary dryers- Dairy equipment's 

510 | Basket type centrifuges 

511 | Milk cooling and ghee settling equipment- Dairy Equipment 

512 | Evaporating pans - Dairy equipment 

513 | Butter chorn - Dairy equipment 

514 | Curd Mills-Dairy equipment 
515 | Agitater - Dairy equipment 
516 | Storage tanks for dairies 
517 | All poultry equipment 
518 | Fabrication of tractor trawler 
519 | Casting units - using pit furnace 

520 | Steel doors & shutter fabrication units 

Electrical & electronic items assembling (Completely dry process) (W-13) 

521 | Hairdryer All type 

522 | Express coffee makers upto 170 liters capacity 

523 | Immersion water heaters upto 5 kW 

524 | Food warmer treys upto 500 -watts 

525 | Bread toasters ordinary/upto/semi auto upto cap 6 slices 

526 | Ice cream makers cap 1 liter for use with domestic refrigerators 

527 | Electrical Wiring accessories other than switches, Plugs and Sockets 

528 | Electrical light fitting chokes 
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529 | AA Conductors upto and including 19 strands 

530 | ACSR conductors up to and including 19 strands 

531 | Carbon brushes manufactured from carbon black 

532 | Emergency lamps 

533 | Electrical light fitting starter 

534 | Black adhesive insulation tape electrical use 

535 | Metal clad switches upto 100 Amps 

536 | Radio/Car Radio, Low cost upto Rs 250 each 

537 | TV Antenna 

538 | TV tuners excluding electronic tuners 

539 | TV Games 

540 | Pick up cartridges 

541 | TV Booster amplifier 
542 | Radio and TV Coils 

543 | Amplifiers for entertainment 

544 | Public address system 
545 | Assembly of loudspeakers 

546 | Inverters and converters up to 500 volts amperes 

547 | Regulated DC lower supplies upto 001% regulation 

548 | Electronic fan regulators 
549 | Dimmers & Twilight Switches 
550 | Digital clocks 

551 | Wire-wound resistors other than professional types 

552 | Telescopic aerials for radio receivers 

553 | Battery eliminators 
  

Auto Parts, Components and Ancillaries & Garage Equipment(Assembling only) 
  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

      
554 | Sun shades- Auto 

555 | Side lamps assembly-auto 

556 | Spot lamp assembly-auto 
557 | Stop lamp assembly-auto 
558 | Tail lamp assembly-auto 
559 | Ash trays-car fittings 
560 | Battery cell tester 
561 | Electrical fuse boxes-auto 
562 | Electrical fuse-auto 

563 | Exhaust mufflers-auto other than double coil exhaust mufflers 

564 | Fuel tank caps-auto 

565 | Fuel lines-auto 

566 | Armature tester 

567 | Battery terminal lifters 
568 | Condensers testers 

569 | Resistance testers 

570 | Femmers spoons and hammers 
571 | Feeler gauges 
572 | Flaring Tools 
573 _| Gear flushers 
574 | Puller of all types 
575 _| Ring expanders 
576 | Ring compressors 

577 | Screw extractors 

578 | Spark plug cleaners 
579 | Spark plug tester 

580 | Stud removers - extractors 

581 | Toe in gauges 
582 | Tyre valve pullout tools 
583 | Tube cutter 

584 | Flanging tools 
585 | Valve lifters 

586 | Valve replacing and resetting tools 

587 | Camber testing equipment 

588 | Painting equipment's like spray guns etc 

589 | Grease guns 

590 | Tyre inflators-Bath hand and foot operated 
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591 | Electric Horns-auto 
  

592 | Auto rubber components and follows 
  

593 | Brake pedals, 
  

594 | Clutch pedals 
  

595 | Dust covers 
  

596 | Wiper blade components 
  

597 | Windscreen beading 
  

598 | Door 
  

599 | Rubber Beading 
  

600 | Rubber mats 
  

601 | Spokes and nipples- auto-cycle other than cowaged type 
  

602 | Sun Visors-Auto 
  

Assembly of bicycles, baby carriage and other small non-motorised vehicles (W-2) 
  

603 | Cycle frames 
  

604 | BB Axle 
  

605 | BB Cups 
  

606 | BB Shells 
  

607 | Bicycle tube valves 
  

608 | Handles bicycles 
  

609 | Bolts and studs and screw- All types Bicycles 
  

610 | Bells-Bicycles 
  

611 | Carrier Bicycles 
  

612 | Chains cycles 
  

613 | Chain -wheels and adjusters 
  

614 | Chain covers 
  

615 | Cones covers 
  

616 | Cotter pins cycle 
  

617 | Crank shafts cycle 
  

618 | Crank forging-cycle 
  

619 | Grown outer cover 
  

620 | D nuts-cycle 
  

621 | Bye bolt cups-cycle 
  

622 | Fork handles-cycle 
  

623 | Fork handles-cycle 
  

624 | Frame collars-cycle 
  

625 | Guide pins cycle 
  

626 | Handle bar grips 
  

627 | Hub oil clips-bicycle 
  

628 | Hub out put bicycle 
  

629 | Lock nuts and rings bicycle 
  

630 | Lugs all types-Bicycle 
  

631 | Mudguards-Bicycle 
  

632 | Lamp Brackets-Bicycle 
  

633 | Pedal assembly cycle 
  

634 | Saddle cycle 
  

635 | Shackle rivote-cycle 
  

636 | Stand- cycle 
  

637 | Spokes and nipples cycle 
  

638 | Hubs and cups-bicycle 
  

639 | Rims-Cycle Except for captive consumption 
  

640 | Other cycle parts and accessories except free wheel 
  

641 | Tricycles 
  

642 | Tricycles -parts and accessories 
  

643 | Perambulator 
  

644 | Perambulator parts and accessories 
  

Agriculture Implements-Hand Operated tools & animal driven implements made by fabrication only 

& no surface treatment 
  

645 | Aanimal drawn carriage fitting, Tonga parts and wheeling 
  

646 | Hand drawn carriage fitting, Tonga parts and wheeling 
  

647 | Wheel barrows 
  

648 | Animal-drawn vehicles 
    649 | Hand drawn parts of all types 
    Scientific and mathematical instruments manufacturing(W-33) 
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650 | Chain line base measuring apparatus 
651 | Cross staff 

652 _| Compass/prismatic 
653 _| Dividers 

654 | Drawing Boards 

655 | Dumpy levels 
656 | Drawing instruments Engg 

657 _| Diagonal scales 

658 | Engineers level 
659 | Engineering scales 
660 | French corners 

661 | Ghat and reed tracers 

662 | Optional square 

663 | Protractors 

664 | Plane meters 

665 | Plane tables equipment 
666 | Ranging rods 
667 | Flat rule 

668 | Set square 

669 | Slide rule 
670 | Sextant 

671 | Triangular Scales 
672 | Tee 

673 | T-square 
674 | Calipers 
675 | Drafting machine for Designing and drawing offices 

676 | Other drawing mathematical and survey instruments excluding the delites 

677 | Drawing instruments manufacturing units 
678 | Survey instruments manufacturing units 
679 | Scientific instruments manufacturing units 
  

Sports goods (Manual Process) 
  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

              
680 | All types of sports nets 
681 | Shuttle cooks 
682 | Hockey Sticks 
683 | Protective equipment's for sport, like pads, gloves etc, soft Leather goods 

684 | Dumb-bells and chest expanders 
685 | Crickets and hockey balls 
686 | Football, Valley ball and basket ball covers 

Clocks & Watches 
687 | Table Clocks Pendulum type both with mech movement transistorized movement except lever type 

clocks 

688 | Wall clocks, Pendulum type both with mech movement transistorized movement except lever type 

clocks 
689 | Time-pieces, Mechanical Winding with alarm conventional 

690 | Watch dials except ornamental high priced dials simple dials 

691 | Cast brass watch cases polished and plated 
Others goods by physical assembling only 
692 | Umbrellas 
693 | Sterilizes stainless steel & Aluminum 
694 | Microscope-student and medical use 

695 | Water meters 
696 | Liquid level controller (Excepting electronic) 

697 | Ophthalmic lenses from blanks 
698 | Photo graphic enlargers 

699 | Projectors including slide and overhead, but excluding profile projectors 

700 | Wire brushes 
701 | Paint brushes 
702 | Hair brushes 
703 | Fibre brushes 
704 | Tooth brushes 
705 | Brushes Natural bristles 

706 | Other brushes 

707 | Mechanical toys 
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708 | Won mechanical toys 
709 | Cufflinks 
710 | Tie-pins 
711 | Metallic dress buckles 

712 | Settable hinges 

713 _| Absorbent cotton 

714 | Cigarette lighters 
715 | Diamond Cutting Polishing 
Other units 

716 | Musical instruments (assembling) 

717 | Raincoats 
718 | Hand looms weaving (without dyeing ) 
719 | Yarn twisting, criping & texturizing units 
720 | Fiber-glass moulding (Electric furnace) 

721 | Candles manufacturing 
722 | Scent sticks manufacturing 

723_| Domestic flour mill 

724 | Spices Mills (Masala) upto 05 HP 

725 | Toys (Handicrafts) 

726 | Optical Frame 

727 | Electric lamp (bulb) manufacturing (without using mercury) 

728 | Bamboo & Cane product (only dry operations) 
729 | Synthetic rubber and foam (only moulding ) 
730 | Stone carving 
731_| Power Press 

732_| Gud manufacturing units (without Boiler) 
733_| Perfume manufacturing through mixing 
734 | Bandage cloth by cutting and stitching & no chemical treatment. 
735_| Brooms of all type 
736 | Quites, Razais etc 

737 | (a) Building & construction projects < 2,000 Sq. mtr. built up area (b) land/area development project < 

01 hectare 
738 | IT projects up to 2,000 Sq. mtr. built up area_and DG set capacity< 15 KVA 
739 | Bio/agro waste based briquettes by dry pressing only 
740 | Garments stitching/Garment making/Tailoring 
741 | Gold and silver thread zari work 

742 | Radio assembling 
743 | Shoe lace manufacturing, apparel making 
744 | Diesel Generator sets (< 15 KVA) 

745_| Used Cooking Oil (UCO) collection centers 

746 | Railway Stations (Waste Water Generation < 5 KLD) 

747 | Hotels having rooms < 10 No. 

748 | Mechanized laundry without boiler (Waste water < 5 KLD). 

749 | Cement products (without using Asbestos) like pipe, pillar, jafri, well ring, blocks/tiles etc. (<1 TPD) 
750 | Distilled water (without boiler)with electricity as source of heat (< 1 KLD) 
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IN THE MATTER OF: 

BRIJESH KUMAR BHARADWAJ 

STATE OF MP & ORS 

(Rule 4(1) of the Rules framed under Advocates Act, 1961| 
BEFORE THE NATIONAL GREEN TRIBUNAL 

O.A. No. 188/2024 

Accepted 

Name & 

Fathers Name 

Abhay Saraf, 
Regional Officer, 
MPPCB Regional 

Office Mandideep. 

Name & Enrollment. No. 

VAKALATNAMA 

CENTRAL ZONE BENCH, BHOPAL 

PARUL BHADORIA 
1587-2012 

IAbhay Saraf named below do hereby appoint, engage, and authorize advocate(s) named below to appear, act and plead 
as aforesaid case proceedings which shall include application for restoration, setting aside of ex- party orders, 
corrections, modifications, review and recall of orders passed in these proceedings, in this court or any other court in 
which the same may be tried/ heard/proceeded and also in appellate. Revisional and executing court in respect of 
proceedings arising from this case/ procecdings as per agreed terms and conditions and authorize him/them to sign and 
file pleadings, appeals, cross objections, applications, affidavit or other documents as may be deemed necessary for the 
proper prosecution/defence of the case in all its stages and also agree to ratify and confitm act done by him/them as if 
done by me. 

PRANJAL PANDEY 
MP 2881-2021 

In witness whereof i/we do hereunto set my/our hand to the presents, the contents of which have been duly 
understood by me /us this 6th May 2024. 

SHIVAM DWIVEDI 
MP 3857-2023 

Versus 

Registered 
Address 

PARTICULARS OF EACH PARTY EXECUTING VAKALATNAMA 

Plot No. 28, Sector-c, New 
Industrial Arera Mandideep, 
Raisen 

Address (If any) 
E-Mail Add. 

parul.bhadoria04 @gmail.com 

....RESPONDENTS 

advocatepranjalpandey@gmail.com 

advshivamdwivedi20 @gmail.com 

...APPLICANT 

E-Mail Add & 

Telephone (If any) 
romppcbmandideep 
@rcdiffmail.com 
07480-292564 

Telephone (If any) 

8085977111 

9340657120 

8878471359 

Status in 
Case 

Officer 
in 

Signature 

Charge REGIOÑAL-OFrÍCER 
M.P. Pollution Cantro Boar 

MANDIDEEP 

Full Signature 


